71 Written Answers

ANTI-INDIA DIMONSTRATIONS IN SAICON

150, SHRI SITARAM KUSRI: Wili the
Minister of EXTERNAL AFFATRS be pleased
10 state

(a) whether it is a fac rthat anti-Indian
demonstrations were held in Saigon and the
efligy of Smt. Indira Gandhi burat to protest
against the raising of the relations with Noith
Vietnam to the Ambassadorial level 5 and

(b) if so, the Government’s reaction there-
to? -

te

THE DEPUTY MINISTER IN THE
MINISTRY OF LIXTERNAI,  AFFAIRS
{SHRI SURENDRA PALSINGH) : 2 Yes,
Sir.

(b) Government of India have Jodged

strong protests with the Goveinment of South
Vietnam over the anti-Indian demonstiations
in Saigon and made known that Goveinment
of South Vietnam would held 1esponsible for
the consequences and any damage to Indian
life or property. r

QPrLRATION OF THE 7T FLECT IN Tiir INDIAN
QcraN PN

151, SHRIT S. G. SARDESAIL : .
SHRI M. V. BHADRAM :
SHRT BHUPLSII GUPT.A .
SHRT 8. KUMARAN ¢

Will the Minister of EXTERNAL \FI'AIRS
be pleased to state :

ta) whether Government’s attention has
been drawn to the 1ecent anuouncement of
the U, 8. Government to the effect that the
7tb flect would extend its operations to the
Indian Ocean area ; and

ih) il so, what is Goverrment’s 1eaction

thereto ?

THE DEPUIY MINISTER IN TIIL
MINISTY OF EXTERNAL AFTFAIRS (SHRI
SURENDRA TAL SINGI): (a) Yes, Sir.

(b Government policy on the subject has
been already indicated in the President’s
address to this of Parliament, The
presence and operation of the fleets of major
powers in the Indian Ocean area will lead to
tension and rivalries particularly detrimental
to the intcrests of the littoral states. Govein-
ment subsciibed to the Lusaka Declaration
and was one ol the co-sponsors of the U. N.

session

[ RAJY.A S\BHA }

to Questins 2

General Assembly Resolution No. 2832 (XX VI
of 1st Derember, 1971 calling on all powers
1o maintain the Indian Ocean arca as a Zone
of peace. '

BOMBING OF NORTIL VILINAN .

152, SIHRIMATI PRATIBHA SINGH ¢
Will the Minister of DXTERNAL AFFAIRS

be pleased to state :

(a) whether Govermnent of India had
called upon the U. S8, A, to stop bombing of
North Vie'nam follewving 1esumption of large-
scale bombing of North Vietnam by the for-
mer after Chiistinas ceasefite in 1971 ¢

(M il so, the U. S, Government’s reaction
thereto s and

(¢, what othcr steps, if any, were taken by
India as Chairman of the International Con-
trol Cemmission on the 1csumption of hombing
by the U. 8. A2

THE DEPUTY MINISTER IN THE MINI-
STRY OF EXTTRNAL AFTFAIRS (SHRI
SURLNDRA PAL SINGH) : (a) Yes, Madam.
Government of India deplore and view with
profound regret and concern the renewed U. S.
bombing of DRVN territory. Such bombing
is not consistent with the desire for peaceful
negotiations.

The Government expressed on 29th  Decem-
ber, 1971, through the official <pokesman,
their deep concern and shared the hope of all
peace-loving governments and peoples that the
bombing of DRVN would stop immediately
and that steps would be taken to <olve the
problem  of Indo-China through peacefn}
negotiations.

(Iby U, 8. bornbings have continued.

{¢) The 1. C. 8. C. is meant to supervise
a cease-fite but has bhecomre the witness of a
full-scale war. In the circumstances prevailing
m Vietnam theie is Liule the LL.C. S, C. can
do without the co-opeiation ol the parties
concerned.

WAR CRIMINALS TRIBUNAL TOR [ RIAL OF
Yauva KHAN AnD N1az1

15%, SHRI A. D. MANI: Will the Mini-
ster of EXTLERNAL AFFAIRS be pleased to
state :

(a) what steps Governmeat aic taking to
mobilise international public opinion including



